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Central Admzﬂisfz ative Tribunal

i
Principal Bench

RA 367/2600
in
QA 323/20600
New Delhi this the I1st day of November 20600

Hon'ble Smit. Laksbmi Swaminathan, Member(J).

Premchand & Anr. Ve Applicants.
Versgus

Uniop of India & Ors. Ces Regpondents.

Hon'ble Swmt. Lakshmi Swaminathan, Member(J

record or aay viher sufficient reason as

Order 47 Rule 1 CPC read with Section 22{3){f>Y of the

Administrative Tribunals Act, 1985, RA 3B7/2009 filed by the

respondents for review of the order dated 12.5.2689 in OA

328/2800 is rejected.
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